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already sanctioned loan of Rs. 69.74 crores 
to Keraia Agencies as on 292.92. In addition 
Government of KeraJa has sought assis-
tance of HUDCO for the construction of 10 
Jakhs houses in rural and urban areas of the 
State, envisaging loan assistance of Rs. 303 
crores each year. Since resources of this 
magnitude are not available with HUDCO, it 
has requested State Government to under-
take to borrow from HUDCOfundsmobilised 
by it at market rates in the immediate future. 
Formal' agreement in this matter has not 
been reached. 

Open Cast Mining by Eel 

5675. SHRI ANll BASU: Will the Minis-
ter of COAL be pleased to state: 

{a) whether the Government of West 
Bengal objected to he open cast mining by 
Eastern Coalfields limited alGangaramchak 
in Birbhum District in West Bengal; 

(b) if so, the details thereof; 

(c) whether any enquiry has been con-
ducted in this regard; . 

(d) if so, the details of the enquiry and 
the steps taken in this regard; and 

(e) if not. the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COAL (SHRI S. B. NY AMA-
GOUDA): (a) to (e). Irrigation Department. 
Government of West Bengal has raised 
objection to opencast mining at Ganga-
ramchak on the apprehension to damage to 
Hinglowdam dueto blasting vbration as weH 
as damage to the canal and inspection path. 
ECl management had maintained thatthere 
is no cause for apprehending damage to the 
irrigation system due to opencast mining at 
Gangaramchak. The silting of the canal was 
normal and the alleged obstruction of canal 

was caused by villagei-s. The damage to the 
inspection path marginal. ECl has main-
tained that blasting vibration were not as 
heavy as to cause any damage to Hinglow 
dam. Because of the difference of opinion 
between ECl management and the Irriga-
tion Department regarding apprehension of 
damage, District Magistrate. Birbhum had 
convened a meeting in August. 1 ~9 at 
Kasta. During the meeting ECl manage-
mentoffered to undertake minor repair of the 
service road of the canal as the use of the 
service road by ECl was limited and coal 
trucks were no longer plying over the dam 
proper. It was also agreed that the question 
of likely damage to the dam due to vibration 
arising out.of blasting would be referred to 
Central Mining Research Station (CMRS). 
Accordingly the matterwas refereed to CMRS 
for investigation. CMRS report confirmed 
that vilration due to blasting in Ganga-
ramchak would not cause damage to the 
Hinglow dam in as !'luch as particle veloci-
ties were below the permissible limit Subse-
quently damage to service road has since 
been repaired by ECl and they have also 
undertaken to repair damage to a culvert for 
which work order has been issued. 

In April. 1990 reference was received 
from Government of West Bengal express-
ing apprehension about adverse effects 
mentioned above due to coal mining at. 
Gangaramchak. Based on the above facts. 
in July, 1990 the Government of West Ben-
gal were informed that there should be no· 
cause for concern about apprehended 
damage to dam lcanal and other associated 
works arising from opencast mining opera-
tions. 

Ranlgan) Coalfields 

5676. SHRI ANll BASU: Will the Minis-
ter of COAL be pleased to state: 

(a) whether the Government have re-
ceived any Preliminary Status Report on 


